HARYANA VIDHAN SABHA

14th Legislative Assembly
Budget Session 2024

List Of Business
21 February 2024
11:00 AM

1. QUESTIONS.

(1) Questions entered in the separate list to be asked and answers given.

2. RESUMPTION OF GENERAL DISCUSSION ON THE GOVERNOR'S ADDRESS AND
VOTING ON MOTION OF THANKS.

M
RESUMPTION of general discussion on the following motion moved by Shri Harvinder Kalyan ,

M.L.A. on the 20th February, 2024, namely:-

"That an address be presented to the Governor in the following terms:-

‘That the Members of the Haryana Vidhan Sabha assembled in this Session are
deeply grateful to the Governor for the Address which he has been pleased to deliver

s n

to the House on the 20th February, 2024 at 11:00 A.M. .

3. LEGISLATIVE BUSINESS.

(1) (Bills to be introduced)

@
The Haryana Municipal (Amendment) Bill, A to introduce the Haryana Municipal (Amendment) Bill,
2024. MINISTER 2024.




(i)
The Industrial Disputes (Amendment and
Miscellaneous Provisions) (Haryana Amendment)

Repeal Bill, 2024.

A
MINISTER

to introduce the Industrial Disputes (Amendment
and Miscellaneous Provisions) (Haryana
Amendment) Repeal Bill, 2024
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